
H
IG

H
 

C
O

U
R
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OF 

JA
M
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U

 
&

 

K
A

SH
M
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AND 
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D

A
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(O
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of 
the 

R
egistrar 

G
eneral 

at 
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m

u) 

*
*

*
*

*
*

 January, 
2024 
to

 

Subject: 

Sitting 

Roster 
of H

on'ble 

Judges 
in

 

both 

wings 
of the 

High 

Court 
of Jam

m
u 

&
 

K
ashm

ir 

and 

L
adakh 

from
 

29th 30h 

M
arch, 

2024 
or 

until 

further 

orders. 

O
R

D
ER

 

Dated: 
25.01.2024 

In 

supersession 
of 
all 

previous 

orders 
on 
the 

subject, 

H
on'ble 

the 

Chief 

Justice 

has 

been 

pleascd 
to 

issue 
the 

sitting 

Roster 
of Hon'ble 

Judges 
in 

both 

W
ings 

of the 

High Court 
of Jam

m
u 

&
 

K
ashm

ir 

and 

Ladakh 

from
 

29h 

January, 

2024 
to 

30" 

M
arch, 

2024, 
or 

From
 

29" 

January, 

2024 
to

 

30" 

M
arch, 

2024 

Srinagar 
W

ing 

Jam
m

u 
W

ing 

H
on'ble 

Mr. 

Justice 

Atul 

Sreedharan 

H
on' 

ble 

the 

C
hief 

Justice 

(T
o 

be 

notified 

later) H
on'ble 

Mr. 

Justice 

Tashi 

Rabstan 

H
on'ble 

Mr. 

Justice 

R
ajnesh 

O
sw

al H
on'ble 

Mr. 

Justice 

V
inod 

Chatterjii 

Koul H
on'ble 

Mr. 

H
on'ble 

M
r 

Justice 

R
ahul 

Bharti 
Hon'ble 
Ms. 

Justice 

M
oksha 

Khajuria 

K
azm

i 

H
on'ble 

Mr 

.Justice 

W
asim 

Sadiq 

Nargal 

H
on'ble 

M
r. 

Justice 

Rajesh 

Sekhri. 

A
kram

 

M
ohd. 

H
on'ble 

Mr. 

Justice 

Sanjcev 

Kumar 

Justice 

H
on'ble 

Ms. 

Justice 

Sindhu 

Sharm
a 

H
on'ble 

Mr. 

Justice 
Javed 

Iqbal 
W

ani 

H
on'ble 

Mr. 

Justicc 

Sanjay 

Dhar Hon' 
ble 

Mr. 

Justice 

Puncct 

G
upta 

sol:24, 

(Shahzad 

By 
Order. 

D
ated: 

25.01.2024 

Copy 
of above 

forw
arded 

to the: 

N
o:44S-6S 

RG/GS 1. Principal 

Secretary 
to 

H
on'ble 

the 

Chief 

Justice, 

High 

Court 
of J&

K 
and 

Ladakh, 

Jam
m

u. 

2. 

Secretary 
to 

Hon'ble 

M
r/M

rs. 

Justice 

for 

information 
of their 

Lordships. 

3. 

Registrar 

Vigilance, 

High 

Court 
of J&

K
 

and 

Ladakh, 

Jam
m

u. 

for 
inform

ation. 

5. Registrar 

4. Registrar 

Rules, 

High 

Court 
of J&

K 
and 

Ladakh, 

Jam
m

u 

6. Registrar 

Judicial, 

High 

Court 
of J&

K 
and 

Ladakh, 

Srinagar/Jammu 

7. In-charge 

NIC 
for 

uploading 
the 

same 
on 
the 

official 

website 
of High 

Court 
of J&K 

and 

Ladakh. 

.for 

inform
ation 

and 

necessary 

action. 8. 5.ol-24. 
Registrar 
General 

sam
e. 

until 
further 
orders: 

H
on'ble 

the 

Chief 

Justice 

(To 
be 

notified 
later) 

Mr. Chowdhary 
H

on'ble 

Azeem) 
Registrar 
General 

Inspection, 

High 

Court 
of J&K 
and 

Ladakh, 

Jammu. 

In-Charge 

Librarian, 

High 

Court 
of J&

K
, 

Jam
m

u/Srinagar 
for 

inform
ation 

and 

keeping 
the 

record 
of the 
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